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(lnterruptions) •• 

MR. DEPUTY-SPEAKER This 
will not go on record. 

(v) NEED FOR ACCORDING CENTRAL 

RECOGNITION TO KERALA INSTITUTE 

OP NAUTICAL STUDIES AT KOVALAM 

SHRI A. NEELALOHITHADASAN 
NADAR (Trivandrum)  : It has been 
felt that the establishument of a nautical 
training institution will go a long way 
in promoting the sta-fearing profession 
among the unemployed youth in Kerala 
which has a  lengthy coastline. 

Further, imparting training on the va-
rious aspects of seamanship, navigation 
and operation and repairs of marine 
engines and use of life-saving appliances 
to the existing personnel fol' operating 
the large number of mechanised fishing 
vessels and other seagoing crafts is a must 
for increasing their efficiency and it will 
avoid accidents at sea. 

Considering all the above aspects, the 
State Government decided to set up 
a nautical training institution by name 
'Kerala Institute of Nautical Studies' 
based at Kovalam, Vizhinjan, 18 Km. 
south of Trivandrum. The institute 
was formally inaugurated by the 
Prime Minister during September, 
1977. To start with, a  6 months eourse 
of 'Seaman Training' has been 
introduced and 40 trainees have already 
comr1eted their course. It has been 
decided to select 100 trainees from the 
next batch onwards. • 

Central and Kerala officials' and 
Ministers concerned had all agreed to 
the setting up of the Institute and 
starting the 'Seaman Training Course'. 
However, offici a' recognition has not yet 
been given. This was taken up again for-
mally with the Director General of Shipp-
ing during August, 1979 and the approval 
of the Ministry is awaited. In order 
to derive the maximum benefit 
for the trainees to get employment in 
marine profession, it is essential 
that the Central Government recognises 
this institution, without any further 
delay. 

(VI) NEED FOR STEPS TO INCREASE 

SUPPLY OF KEROSENE, DIESEL AND 

BITUMAN TO HILLY DISTRICTS OP U.P. 
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